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New Formula for Higher Share of 
Central Taxes to States 

6772. SHRI G. Y. KRISHNAN: Will 
the Minister of Finance be pleased to 
state: 

(a) whether it is a fact that some State 
have urged the Finance Commission to 
evolve a new formula so that a bigher 
share of Central taxes would accrue to 
the States enabling them to cover their 
non-Plan revenue gap and leave a surplus 
on revenue account; and 

(b) if so, the names of such States and 
the reaction of Central Government 
thereon? 

THE MINISTER OF FINANCE 
(SHRI H.M. PATEL): (a) and (b). 
Every State Government submits its memo-
randa regarding devolution of taxes and 
duties etc. to the Finance Commission 
for their consideration. It is not usual 
for the Government to call for information 
regarding the submissions made by the 
State Governments to the Finance Com-
mlSSIOn whose function is of a quasi 
judicial nature. 
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Cases of Em.bezzleDlents and 
Misappropriation in Nationalised 

Banks 

SHRI SHAMBHU NATH 
CHATHURVEDI: 
SHRI PADMACHARAN 
SAMANTASINHERA : 

Will the Mnistel' of Financehe pleased 
to state: 

(a) the number of cases of embeszzle-
ments and misappropriation in nationalised 
banks in past five years and the total 
amount involved. yearwise; 

(b) the names of parties involved in 
cases of loss of Rs. 5 lacs and over; and 

(c) the causes of this increasing drain 
and the steps taken to check it ? 

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL) : (a) to (e). 
Information to the extent possible is being 
collected and will be laid on the Table 
of the House. 
Repressentation from all India 
Hotels' Halwais Federation, Bombay 
for Withdrawal of Central Excise 

Duty on SkiDlDled Milk Powder 

6775. SHIH BALASAHEB VIKHE 
PATIL: Will the Minister of F!n.anee 
be pleased to state; 

(a) whether he has received a reprcsen~ 
\ .. tion from the All India Hotels' Halwais 




